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Supreme Court

Anamika Singh v. Vandana Singh, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 2171

Anju Sapra v. Amar Singh Sapra, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
2163

Azeem Khan v. Shafiya Khan, (Surya Kant, C.J. and Vikram Nath and B.V. Nagarathna, JJ.), 2026
SCC OnLine SC 2156

Bakhshish Singh v. Karan Singh, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC OnLine SC 2153

Bharat Coking Coal Ltd. v. AT-Libra Bpl (JV), (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2169

Chavan Dharmendar v. State of Telangana, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2177

Deepak Raheja v. Omkara Assets Reconstruction (P) Ltd., (Dipankar Datta and Augustine George
Masih, JJ.), 2026 SCC OnLine SC 2184

Devendra Kumar Shukla v. M.P.P.K.V.V. Co. Ltd., (Surya Kant, C.J. and Vikram Nath, B.V.
Nagarathna and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 2166

Dhirendra Mishra v. High Court of Judicature at Patna, (Surya Kant, C.J. and Vikram Nath and B.V.
Nagarathna, JJ.), 2026 SCC OnLine SC 2160

DMY Creation SDN. BHD. v. Lyca Production (P) Ltd., (Surya Kant, C.J. and Vikram Nath, B.V.
Nagarathna and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 2167

Hemlata v. Govind Singh, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and Ujjal Bhuyan,
J1.), 2026 SCC OnLine SC 2157

Hoshiar Singh v. Satya Prakash, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 2162

J A Brothers v. Engineering Project (India) Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2172

Kanwarlal Meena v. State of Rajasthan, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and
Sandeep Mehta, JJ.), 2026 SCC OnLine SC 2165

Katyayini Angre v. Arjun Singh Kak, (Surya Kant, Joymalya Bagchi and Vipul M. Pancholi, JJ.), 2025
SCC OnLine SC 3824

Komala S.P. v. Asha L., (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 2175
M.G. Ajaykumar v. State of Kerala, (Sanjay Kumar and Manmohan, JJ.), 2026 SCC OnLine SC 2180

Madhu Kudapa v. Lodha Healthy Constructions & Developer (P) Ltd., (P.S. Narasimha and Alok
Aradhe, JJ.), 2026 SCC OnLine SC 2186

Mangu Kha v. Moinuddin, (Sanjay Kumar and Manmohan, JJ.), 2026 SCC OnLine SC 2178

National Cold Storage & Refrigeration (P) Ltd. v. Union of India, (Sanjay Kumar and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 2161

Nitendra Kumar Tomer v. Unox S.P.A., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2179

Phoolwati v. National Insurance Co., (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and
Aravind Kumar, JJ.), 2026 SCC OnLine SC 2155

Rajashree Cement General Workers & Staff Union v. Ultratech Cement Ltd., (Surya Kant, C.J. and
Vikram Nath and B.V. Nagarathna, JJ.), 2026 SCC OnLine SC 2154
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Ram Narayan Vishnoi v. Devendra Kumar, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2174

S. Vijayapandian v. Principal CM Secretary, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana,
J1.),2026 SCC OnLine SC 2151

S. Vijayapandian v. Principal CM Secretary, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana,
1J.), 2026 SCC OnLine SC 2158

Shankar Shrirang Gulik v. State of Maharashtra, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2176

Sharma Enterprises v. National Building Construction Corpn., (Aravind Kumar and Vipul M.
Pancholi, JJ.), 2026 SCC OnLine SC 2183

State of M.P. v. Manoj Vyas, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 2181

State of U.P. v. Avdhesh Kumar Singh, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and Ujjal
Bhuyan, JJ.), 2026 SCC OnLine SC 2159

State of U.P. v. Pradeep Kumar Singh, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
2188

State v. Sameer Ahamed N., (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine SC
2187

Suchitra Ray v. Sumitra Sarkar, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 2170
Sultan Chand & Sons (P) Ltd. v. Kartik Sharma, (Arul Varma, Registrar), 2025 SCC OnLine SC 3818

Sultan Chand & Sons (P) Ltd. v. Kartik Sharma, (Mashroor Alam Khan, Registrar), 2025 SCC
OnLine SC 3822

Suresh Kumar Pandey v. State of M.P., (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and
Sandeep Mehta, JJ.), 2026 SCC OnLine SC 2164

Surinderjit Singh v. Amarjit Kaur, (Ahsanuddin Amanullah and Sheel Nagu, JJ.), 2026 SCC OnLine
SC 2152

Tushar Kasera v. CBI, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2173

Vaman Subray Naik v. Muniraj Ragav, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 2182

Vayu Kishore v. State of Karnataka, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine
SC 2168

Yes Bank Ltd. v. Axis Trustee Services Ltd., (Dipankar Datta and Augustine George Masih, 1J.), 2026
SCC OnLine SC 2185

Allahabad High Court
Aakash Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 35914
Aakil v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 34665
Aas Mohammad v. State of U.P., (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 35931
Aaseef Jamal v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 34891
Aashif'v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34980
Aavesh Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 35022

Abdul Ajij v. Addl. Commissioner Judicial, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All
35306
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Abdul Karim v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 34559
Abdul Qayyum v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 35609
Abdul Raheem Ansariv. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 35091
Abdul Siddique v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 35858
Abdullah v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34975

Abha Gupta v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 34577
Abhay Deepak Srivastav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 35706
Abhay Kumar Ojha v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 34513
Abhay Kumar Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34939
Abhay Singh v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 34850
Abhay Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 35748

Abhay Yadav v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 34967

Abhinay Kumar v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 36238

Abhishek Kumar Soni v. State of U.P., (Indrajeet Shukla, J.), 2026 SCC OnLine All 34498
Abhishek Mishra v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 35586
Abhishek Sharma v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 35076
Abhishek Verma v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 34572
Abhishek v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 35072

Abhishek v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 36005

Abuti Jaan v. Sabir Ali, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 36068

Adam Khan v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 35650
Adarsh Patel v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34804

Adil Khan v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 35081

Adil v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 35093

Affan Khan v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 34580
Afnan Khan v. Ankita Sharma, (Vikas Budhwar, J.), 2026 SCC OnLine All 34734
Afshana Naj v. Union of India, (Ajit Kumar and Siddharth Nandan, JJ.), 2026 SCC OnLine All 36170
Aftab v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 35500

Afzal Ali v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 35097

Afzal v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 35010

Afzal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 35745

Agri Clinic & Agri Buisiness Centre v. State of U.P., (Saumitra Dayal Singh and Swarupama
Chaturvedi, JJ.), 2026 SCC OnLine All 36274

Ahetsham v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 34720
Ahmad Miyan v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34556
Ahmad Raza v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 34771
Ahsaan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 35151

Ahsan Ali v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 35862

Ahuti Builders v. General Manager, (Piyush Agrawal, J.), 2026 SCC OnLine All 35729
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Aijaz v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34692
Ajay Bhativ. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34899
Ajay Kumar Arya v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 34610

Ajay Kumar Dixit v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All
35230

Ajay Kumar Kanaujiya v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 35390
Ajay Kumar Singh v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 35408

Ajay Kumar Srivastava v. Bl Sharma, (Vikas Budhwar, J.), 2026 SCC OnLine All 35803

Ajay Lodhi Urf Pintu v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 35879
Ajay Maurya v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 35541

Ajay Pal v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC
OnLine All 35523

Ajay Pal v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 35648

Ajay Sonkar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34914
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Akash Chandel v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 34482
Akash Deep Mishra v. State of U.P., (Sudhanshu Chauhan, J.), 2026 SCC OnLine All 36144
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Akash Pal v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 36128

Akash Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 35074

Akash Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 35103

Akash v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 35024

Akash v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026
SCC OnLine All 35239

Akbar Abbas v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 35638
Akbar Ali v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 35125
Akbar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 35692

Akhilesh Dubey v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.),
2026 SCC OnLine All 35808
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